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"That the Members of the Rajya Sabha assembled in this
Session are deeply grateful to the President for the Address
which he has been pleased to deliver to both Houses of
Parliament assembled together on February 17, 2003."

The motion was adopted.

THE DEPUTY CHAIRMAN : The House now is adjourned for an
hour, for lunch.

The House then adjourned, for lunch, at thirty-
nine minutes past one of the clock.

The House reassembled after lunch at forty minutes past two
of the clock, THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA)
in the Chair.
THE BUDGET (RAILWAYS). 2003-04 - CONTD.
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THE VICE CHAIRMAN (SHRI SANTOSH BAGRODIA): Now, Shri
Tarini Kanta Roy. You have got five minutes.

SHRI TARINI KANTA ROY (West Bengal) : No, Sir. | have eight
minutes.

THE VICE CHAIRMAN (SHRI SANTOSH BAGRODIA) : Two more
Members from your party have to speak, so you have five minutes.

SHRI TARINI KANTA ROY : Okay. Sir, while speaking on the
Railway Budget, 2003-04, | would like to raise some important points.
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It is quite clear that this Budget does not have any direction, and
there are a number of anomalies in it. Though it is full of tall promises, it does
not escape our attention from mentioning important issues like, electrification,
track renewal, gauge conversion, line doubling, construction of new lines, etc.
These have been completely ignored.

Compared to the previous Railway Budgets, in this Budget,
electrification received lesser allocation. During the year 2002-03, the target
for electrification was 375 kms, but, it has been reduced to 350 kms this year,
and the allocation is only Rs. 123 crores.

The hon. Railway Minister has allocated an amount of Rs. 2605 crore
for renewal of 3850 kms of track, while in the previous Budget, a target of
4000 kms was set for track renewal.

In the year 2002-03, the budgetary provision for 890 kms of gauge
conversion was Rs. 768.40 crore. But in the present Budget, for gauge
conversion, a target of only 775 kms has been set and for this an amount of
Rs. 733 crore, has been allocated.

In the current Budget, the Minister has set up a target of 190 kms for
the construction of new lines, while in the previous year, the target was for
construction of 225 kms.

Sir, regarding the safety aspect, | welcome the decision of the
Railways to initiate underwater inspection of bridges, and also the proposal for
a Bridge Management System. However, what | said earlier, and still want to
say is that the completion of the bridge work is not getting the due importance
it deserves.- Out of 4481 bridges, including a large number of distressed ones,
only 1010 were targeted for completion in the year 2002-03. At this rate, it
would take more than four years to complete bridge works, and, in the
meantime, their condition would further deteriorate, making railway journey
very risky and hazardous. Has the target for 2002-03 been achieved? | would
also like to know the target for the year, 2003-04.

Since the Rafiganj accident, questions are being raised about'the
railway safety. | must say this that it has adversely-affected the passenger
traffic in the Indian Railways. The Railway Minister has also admitted that in
the passenger segment there has been a drop of 3 per cent, and it has
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much to do with the recent railway accidents. Another thing that surprises me
is this. The hon. Minister has announced a number of trains, even before
gauge conversion has taken place on those routes. Priority should have been
first on gauge conversion, but in order to gain publicity, the hon. Minister went
ahead to announce a number of trains on the lines which are yet to undergo
gauge conversion.

The hon. Minister also said about increasing the frequency of a
number of trains. However, he did not mention anything about some other
trains including the Guwahati-New Delhi Rajdhani Express. In the past, it was
announced that it would run seven days a week, but, the Ministry is yet to
fulfill its promise. The Sealdah-New Cooch Behar Uttar Banga Express is
another train which should run daily, but the Ministry of Railways has not yet
paid attention to the demands of a large number of people in Northern part of
West Bengal.

Mr. Vice-Chairman, Sir, it is well known that since bifurcation, the
Eastern Railway has turned further sick and no efforts are being made to
strengthen the zone.

Finally, 1 would like to shed light on another important project,
namely, the New Maynaguri-Jogighopa. The hon. Minister has proposed an
allocation of Rs.25 crores for the new Maynaguri-Jogighopa rail project. This
line is essential for the 1.5 crore people, living in the districts of Jalpaiguri,
Cooch Behar (West Bengal), Dhubri, Bongaigaon, Kokrajhar, Goalpara
(Assam) and East and West Garo Hill districts (Meghalaya). This line will,
perhaps, become an alternative line for the whole of North-East. However, |
would request the hon. Minister to ensure quick completion of the Final
Location Survey (FLS)..(Time-bell) Sir, | am concluding. Similarly, the metre
gauge line between New Mai and Changrabandha, which is part of this
project, needs to be converted into broad gauge, as soon as possible. The
whole process needs to be expedited in order to avoid cost escalation; and
sufficient funds should also be allocated to ensure quick completion of the
project. Thank you.

1. IFFNITA I1ed (IR TS0 ) : 319 MY BT 9gd —9g4d g=Id1g , 379 7
qreT T ¥R feT |
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SHRIMATI BIMBA RAIKAR (Karnataka): Mr. Vice-Chairman, Sir, the
present Railway Budget looks like an annual report and statement of accounts.
There is nothing much than introduction of a few new trains. This looks as if
the hon. Minister has made this Budget keeping in view the coming General
Elections in the next year, because we do not find any attempt by the hon.
Minister to mobilise more funds.

Secondly, no effort has been made to complete the on-going
projects, which have been abandoned for want of funds.

Thirdly, Sir, in my State gauge conversion work has been pending
since a very long time. Hassan-Mangalore link is pending for a very, very long
time. No modernisation of the Hubii workshop is undertaken, despite formation
of a new base at Hubii. There is no improvement at all in the Hubii workshop.
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Fourthly, now the people have to be content with same amenities as
there would be no better facilities or comforts in trains. The hon. Minister has
not increased fares. People are ready to pay more, if the Railways extend
some better facilities. | think, whatever comforts are available at present, we
have to be satisfied with that.

Now, | come to the increase in the number of trains. In Karnataka,
they have increased the number of trains by eight. But where is the revenue?
When the number of trains is increased, you must -also think of revenue.
When the revenue has not increased, what is the use of increasing the number
of trains in a very short period?

The Rajdhani Express and the Shatabdhi Express are running in
losses because its first class A.C. fares is higher than air-fare. That is why
rates have been reduced.

Sir, there is a question of allocation of funds. Sir, my State,
Karnataka, being a hub of technological, industrial and tourist activities, and
considering the steep increase in the traffic inflow and outflow in Karnataka,
deserves more allocation. Though this year's allocation is the highest in the
past four years, the hon. Minister may say that | have given more money. But
compared to other States, Karnataka is such a State that is growing like
anything and so many modern things are coming up there. Software engineers
are coming up. If the allocation of funds to the Karnataka State is less, it will be
very difficult for us. So, the increase in traffic is not justifiable. | hope, such a
meagre allocation will not support the growth of developmental activities that
are taking place, especially the industries. The allocations made towards the
on-going projects will not be sufficient in speeding up the work.

Sir, | would like to make a small request for the comforts of
passengers. | want to tell you one thing. Some trains are running regularly for
two days, three days or four days. Supposing, a passenger forgets to take
medical kit with him, he may be a diabetic patient or a BP patient, who is
required to take medicine regularly. In that case, where is the availability of
medicine? See, at any station, you won't get a single tablet. You know, in the
plane also, there is a small shop. We have travelled so many times to America.
There is a small shop in the plane, where they sell whisky, brandy, snacks, and
all these things. But, why can't we have a small medical shop
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in a train so that if a man wants to have some medicine, he should be in a
position to buy some medicine? There should be some paramedical nurse also
in the train, because, we are travelling for hours together, for days together.
Anything may happen at any time, and the distance between one station and
another is, of 3 to 4 hours' journey. If, at all, you call a doctor, a doctor will
come after the patient has gone up. That is why medical staff must be there in
a train.

Secondly, Sir, | would like to refer to a small thing. You may feel that
it is very small, but, | think, it is a necessity. See, when a diabetic patient is
travelling for three days, he never gets tea or coffee without sugar, either in the
pantry car or at the station. At the station also, if you go for milk so that you
can have your Bru coffee or something or make your tea or coffee, the milk
available there is mixed with sugar. You never get plain milk. You get milk with
sugar, and in a pantry car, you do not get tea or coffee without sugar. So, milk
without sugar, should be made available at the railway stations. | have
suggested this thing in the Food Committee, because, | am in the Food
Management Committee. (Time-bell) Sir, that is very important. This is the
common man's need. So, sugarless tea and coffee must be provided in the
pantry cars as well as at the stations.

Thirdly, about the food. The trains going southwards, should be
provided with the southern food. Trains going northwards, should be provided
with the food which they like. What happens is that, a man from the north
cannot make good food for the southern people, and a man from the south
cannot make good purries and chapatis for the northern people. So, you
should be very particular about this thing, and proper care should be taken to
provide food as per their choice. Then, Sir, the food that is supplied at the
station, is all exposed. So, whatever is available there, we have just to bring it
in a patta, some idlies and some chutney, and we have to eat like this. So,
there should be a provision that it should be covered by a plastic wrapper, and
then it should be supplied. About the sanitation, | need not say anything,
because, everybody has said that all the lavatories at the platforms as well as
in the trains, are not at all looked after. After every 8 hours, they should be
cleaned. Otherwise, it is very difficult for the people to ease themselves, and
especially on platforms, there should be special toilets for women. Otherwise, it
is very difficult for them when only a few toilets are there. So, that should be
taken care of.
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Fourthly, everybody has spoken about the beggars and vendors. So,
| need not repeat that point again. Sir, | want to submit one more thing. Sir, for
the bedrolls which are given in the trains, they charge 20 rupees, unless you
are in the air-conditioned or first class compartment, where they are given to
you free of cost. But, otherwise, we have to pay 20 rupees, and it is said that
they are clean and nice. Sir, | can believe that the pillow covers or the bed-
sheets may be dry-cleaned everyday. But, what about the blankets? Do you
think that blankets are cleaned everyday? Do you think that blankets are
cleaned and dry-cleaned everyday? If the same blankets are provided to so
many different railway passengers, how can prevention and spread of
diseases be ensured? This is a very important issue pertaining to the well-
being of the common man, which needs to be looked into. You have to be very
particular about such small things.

About train accidents, everybody has spoken; | do not want to take
much time on this issue. | just wish to point out that the other day when | was
speaking about railways, | had aid that we have to be very particular about
drunken drivers. Sir, at the starting point, if you examine the driver to see
whether he is drunken or not, you will find that he is not drunk, and that he has
come to duty with his mind fresh and steady. But once he leaves that place,
he feels free to drink. The same is the case with bus drivers as well. So,
surprise checks must be conducted at stations in-between, so as to keep the
instances of drunken driving under check. Thank you, Sir, for having given me
an opportunity to speak on the Railway Budget, 2003-04.
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TATE | 39 P 3flal TR AR Bl fgefia Sioft @t weiiuR g # 21 721 afes gowho 3
TR 4 Q0¥ TR R # Al G ik RArad v &<+ & forg § wmia Ya #5301 Sft &
FUE A1 § | S/ UABRI Bl 4l U goic § RIRG UM @ & 9 & dI8d 9
gRfdeq 3fft = fFraT I & ®al § W I B Th | ] 241 3R TSTermi
ST oft I B IR S 30 wfcrerd bt gfden frerht 139 & forg ot w2 S gurE & ura
gl

AR, A X HAT ST 7 U1 Ioic IR R gU §9 aY 718 XSt
A BT IRTT AT & | SBI 13 TSAT & B T ,24 MSAT P FAR fhT I &t
TRelTd fopa &, it faTe o faftey snforat & < S arelt Ramadi # ot fora fpan &,
ATAHTS D1 3R JThEId 11 T &, UG Iorgd UaTi 3R el & 1G] $I golls # 41
RARIT < 31 19 F1 8 | Y THM ARE BI GrAe < B =G9on & forg § 59 &1 @rr
FRATE | )T [4ea & o g aRIRIRIRIT § S8R iR SITaT 378 ¥ gole & g1
YT T2 o7 |
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TP AT BT G 8, 6507HRTS WUY 9 H S MY § 3R Yol Aremisd faviy Xer
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379 e Bars Siere A IR Ao A ge SR §, X A fefde ol Rid M ge <
FHTUEEE B | G 39 9 I @ A gfg 2Rl | weraR , 1 Yermfeat &
3FerTaT HIGET BRI H AR & A 1 X fadr o A 7|l uR e araeE &
AR SATET IR 596 98 W Bl QAT | 8 ATl U= 1005 BRI WY, AT gRacT
TR 703 FRIS WAV IEBIT W 445 RIS HUQ , fIRABROT W) 122 FRI§ WY,
AR IRaE gRASTIRI &t FaTferd & & oIy 443 FR1S WUy &7 fg S | gt
TRE 3 37 fprra gemy A AT 3 810 BRIS WYY Bl D T S JIT & A
HAIAHTS H 757 HRIS WU U HIAFAM 2 | S99 a1 = b Arerrs 7 =1 faeh gfg
% 3R I fohmT 3 e foneft gfg & +ft Aqfora aoie <7 @1y frar a2 |
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& afe smaegear U3 1 e IR A foevg § 9fg & 9eied far < wadar 2, R
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4.00 p.m.

ARIAR, H 514 f7el A A1 § - STug Gowdiare , 98f A $ad b o faeel!
& FoTT Al & — BIfere) Ui | 39 ST & W1 HiSTs Ug & fb o/g gan) fferd) &
Hrait R feeieric garm, § S g o g9 It smawadar ot , oifd 99 ath ofR
PIS T HRIA B TS Al TS S HRI B! TS | BHIEEIE 3 37 dTell 39 2 Bl Th Ha
TP AR 99 fAiferd & fewaradic w o fear 1 ok 7819 do s el & I
W I8 ISP 981 F Y Had A3 IE U A &, BIs AT [ddey ff e 5 1 54
TRE ¥ 919 IR W1 IR F QfSwifiic g 1 47 : T 7N & folg ¢ &1 w8 o faan
T AR UF AL T 98 99 39 o ¥ egrel dferd 387 | 98 yaara ¢ § fos v
3+ 31fdre I Bl & 3R U8 BrIe § I arell 39 8 oifeh 39 BIs Qo0 B e
8, TCCRRE , T IR PR & 3R Wl [$ad g A H FreA BI MY & , d S 33 ST
RUIE, IS GBI A § |

P WY T WY , AR, § HE1 A18d1 § b Bodide - RioeEme, e
XAd BT ST U AR T, T8 g I BT A © , $b 3 WIS B b 59 W ¢ 40
foreiiieR & 1fde @ Tt W T8l ga Jad iR gafery 70-80 fhairiiex &1 wwy
He H RTEIT & | SAY AR 31911 2 b 9 FANBRYT IR AR H31 Sft I &
ERICIN

A I A1 & P IAd SIS H B A B Uh SRIYLIHA YaAd SRET $% 8l
R b SFReETT & foy U S9ue o @l bl AT Pl GER SIUE 7 ST TS |

aR, BT faear © 6 A= Yot 720 St 89 399 BT -|IeT 9iel IR &1 <9
3R BAR SIS BHEETE & foly Sl §9 B8l 8, S UR & <3 3R Bo@ETe 3 faeel!
& o0 9 A FH U Jhiclid o &l JIaeT 3R STeTed BRI |

S81 TSRl & A1 H YT 1 FHIG BHRAT § SR MY S g 997 {31, SHS forg
F I g=IaTE <1 § | 9gd-9gd &-Iag |

SHRI M. P. ABDUSSAMAD SAMADANI (Kerala) : Sir, | am grateful to you
for permitting me to participate in this very important discussion on the Railway
Budget, 2003-04. Sir, there are many things in this Budget which are to be
welcomed. But, at the same time, there are still many areas which need to be
attended to. Of course, | will not repeat the points and suggestions that have
already been made by other hon. Members. Considering the constraint of time,
| would like to confine myself to some important issues related to my State, the
State of Kerala.
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Sir, | would like to draw the attention of the hon. Railway Minister to
the condition of railway stations in the State of Kerala. Sir, the condition of
railway stations in our State is very pathetic. Many railway stations do not
have adequate facilities, even the elementary facilities. | regret to point out
that even some of the important issues have not been addressed to by the
hon. Railway Minister. | hope some steps will be taken, at least, later -or,
maybe, along with this Budget, - to address our problems. Sir, some of the
railway stations do not have benches for sitting at the platforms. Some
stations do not have overbridges, and even if there are overbridges, they are
not fit for use in many places, because they have been constructed in such a
way that the old people find it very difficult to use them.

| would like to draw the attention of the hon. Minister, Nitishji and his
State Minister to the fact that on some occasions some MPs had offered to
fund some works out of their MPLADS allotments, but the railway authorities
were not interested in utilising those funds, even when the railway stations
were in very poor condition in our constituencies. When the MPs came forward
with these offers, what was wrong with the railway authorities that they did not
show any interest in the utilisation of those funds? We had that experience
when some funds were offered by the MPs for the construction of overbridges,
and the railway authorities had said that they would do it themselves. They
themselves are not doing it and they are not allowing others to do it. So, such
a very unfortunate condition is there. Mr. Nitish Kumarji is here, and | would
like to seek a clarification from him as to why such a situation is existing in the
Railways. All the other Departments in the country are accepting funds from
the MPLAD Scheme. They are not only accepting it, they are all eager to
utilise it because those funds are meant for the development of the country.
But the Railway authorities, which have failed to do the very preliminary things,
are not showing any interest when some funds are offered to them.

Sir, for far as allocation of funds for safety measures is concerned, it
is not sufficient because during these days more and more accidents are
taking place and people fear to travel by trains. There was a time when there
was much safety and security in railway journeys. But that situation is missing
now. Keeping in mind the safety of the passengers, the allocation of six per
cent for safety measures is not sufficient. | think that area should be given
more consideration.
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Sir, for Kerala, we have got only one train. It is a very regretful
Situation. | don't think such a situation is there with any other State. | would fike
to bring it to the notice of the hon. Minister that this train does not touch the
Malabar area, the Northern part of Kerala, which is a very important part of
Kerala. This train covers only the Southern part of Kerala. As far as the
Northern part of Kerala is concerned, this Budget has nothing to offer; no new
train has been introduced for that area; no help has been given to that area.
That area has completely been ignored. | think that is very unfortunate. | hope
the hon. Minister would take necessary steps to solve our grievances.

Sir, there is one more thing which is related with the Northern and the
Central parts of Kerala. A preliminary survey for 165 kilometres Nanjankode
railway line was conducted. Before that, survey for 75 kilometres was
conducted. When Shri O. Rajagopal was there as the Minister of State in the
Ministry of Railways, as this is his own State, some initiatives were taken with
regard to the Nanjankode railway line. But, the present Railway Budget says
nothing about that very important railway line. That has completely been
ignored, kept aside. The people of that area were very hopeful about this line
because the surveys for 165 kilometres and 75 kilometres were conducted.
This railway line will be very helpful for the hilly areas of Kerala, like Wayanad,
Nilambur and many parts of Malappuram and Calicut districts. Even our
neighbouring State Karnataka, from where Rahman Khan Saheb and other
hon. Members hail, will be benefited by this line. It is a very important line. But
that has been completely ignored. | think that has to be taken into
consideration because survey for that railway line has already been conducted.
The Railway authorities say that this line was not included in the Budget due to
non-submission of the report. But, as far as we know and as far as the Press
reports, the report has already been submitted, but it has not been included in
this Budget.

Sir, another thing towards which | would like to draw the attention of
the hon. Minister is this. Nowadays, some people come drunk during railway
journey and they become a nuisance. These people undertake their journey
after drinking liquor. Everywhere in the country, there is control on the use of
liquor. But, in the railways, people who want to drink, are free to drink. Many
people travel in trains with their families, with their children, with their wives
and with their mothers. These drunken people create all types of nuisance.
These people create an embarrassing situation for the people who
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sit amidst their family members. Nobody can predict in what way the drunken
people would behave. Another most unfortunate thing is that, sometimes, even
the ticket examiners are drunk. They come drunk. During the cold season, the
scene is more common. There are many instances of Such experiences. When
they come for ticket examination, it is very difficult to convince them, because
they find it very difficult to even place their own legs on the floor. Such is the
condition. | request the hon. Minister to take some steps in this regard.
Decency must be maintained in every walk of life; and, use of liquor in a
Government wing, like the Railways, in such a free manner must be curbed
and a control brought in.

Sir, | conclude by requesting the Railway Minister, Shri Nitishji, and
his State Ministers, once more, for a package for Kerala for the betterment of
the railway stations in Kerala. They are in a very bad condition. Even sitting
benches are not okay, and the people find it very difficult to use them. There
are railway stations without waiting rooms. That is a very unfortunate
condition. | hope, the hon. Minister will understand the problems. | suggest
that, at least after the presentation o' the Budget, you can do things. Time is
not over. | again request hon. Shr Nitishji to come forward with a package for
the betterment of railway stations in Kerala. Thank you.

SHRI G.K. VASAN (Tamil Nadu) : Sir, it is my privilege to participate
in the discussion of the Railway Budget. | welcome the concession that is
given for the heart patients, kidney patients, and cancer patients. | thank the
Railway Ministry for that. | also welcome the gesture of bringing down the
eligibility age, for concession in fare for the senior citizens, from 65 to 60, and
it is a reward for elders of the country. It is also heartening to note the
announcement that 775 Kms. of Metre Gauge track would get converted into
Broad Gauge.

With regard to the concession of 10% fare for some trains, especially
the Rajadhani Trains, during the non-season period, | would like to ask the
Minister, why the concession is given only for the Rajadhani trains, and why
not for all? Why only 10%? It can be even 20%, because, if the concession is
more, then all trains would be always run to their full capacity. It would not be
half-empty, as is the case now, mostly. | hope, the Railway Ministry would
consider this suggestion.
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Generally, the railway tracks are overloaded with too many train runs.
Yet, you are adding 50 new ftrains for the benefit of people; you are also
extending the routes of the existing 30 trains. Sir, there is very little time for the
gangmen to work on the railway tracks. In those days, gangmen had a time of
120 minutes to work on tracks. Now-a-days, since there are too many trains
running on a track, they would not have even 15 minutes for their work. Such is
the traffic now-a-d?.ys. | request the Railway Minister to take in more number
of gangmen so that the work of gangmen is done quickly.

| request the Railway Minister to make use of the railway property. |
feel, the Railways have got property worth crores of rupees in places. | see
that most places are lying vacant, and they could be used more usefully by the
Railways. The hon. Minister may kindly set up a Committee to look into the
ways of using these places. A lot of places are encroached upon by people
other than the Railways. Those people are not vacating from those places.
This too can be inquired into by the Ministry.

Sir, now | would like to make a mention about the Tatkal reservation. |
request that this system of reservation may be introduced for all the trains so
that you facilitate persons in all walks of life in the country. It would, definitely,
be useful for all the people jn the country. Also, retention/introduction of the
First-Class coaches is a must in all the trains, and this is the general feeling of
all the people. Now that you have been introducing First-A/C, Second-A/C, and
Third-A/C, this too is, really, useful. Of course, charges are also more, as
compared to the First-Class. Generally, for the ailing patients, like ortho-
patients, who can't travel comfortably in airconditioned coaches, or when the
Second-A/C or the Third-A/C coaches are congested, the First-Class travel
would, definitely, be useful for them. It will be like a room or a hospital set-up to
go for the ailing patients which is very, very important. Whenever v*e travel in
South and ask some TTE or other official why first class is not. there in certain
trains, they say that slowly the first class is going to be phased .out. | think,
that will not be a wise suggestion. The first class should be there at least in
those trains in which it is available now. It should not be cut further in the days
to come. | would like to mention about Tamil Nadu which has not got sufficient
allocation in this Budget. First | would like to mention that the Tanjavore-
Kumbakonam BG line which is under work now. The Government has
promised that the work will be over by 2004. Now | am told (hat there
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is no sufficient fund and the work is getting delayed. | would like to mention
here that Kumbakonam is a temple city. In 2004, it is going to have
Mahamagam festival in Kumbakonam. The Mahamagam festival is compared
with the Kumbh mela in the North. It is very famous in the South. Lakhs and
lakhs of people come to that town. So, | request the hon. Minister that
Tanjavore-Kumbakonam line should be completed as early as possible so that
lakhs and lakhs of people can come and attend this festival. | would also like to
mention that out of 50 new trains announced, there is only one new train for
Tamil Nadu. Of the 225 kms. construction of new railway lines, there is no
provision for Tamil Nadu. Out of the projects to be taken up for gauge
conversion of 775 kms., the major routes in Tamil Nadu are not covered. Of
the double track allotment of 340 kms., there is very little allotted to Tamil
Nadu. | would request the hon. Prime Minister to review this and provide
double track facilities between Chennai, Tiruchirapalli and Madurai. | also wish
to inform the hon. Minister that for the last 60 years electrical trains have not
crossed beyond Villupuram. So, | would like to know whether the hon. Minister
can have, at least, 50 kms. each year so that at least Chennai-Trichy gets
electric lines by 2006. The Mass Rapid Transit System in Chennai should be
supported by the Centre, by providing 50 per cent financial assistance. The
Centre should also help extending this facility to more areas in and around
Chennai. These are my demands and | hope the hon. Minister would kindly do
the needful. Thank you.

[THE VICE-CHAIRMAN (SHRI P. PRABHAKAR REDDY) In the Chair]

SHRI M.V. RAJASEKHARAN (Karnataka) : Mr. Vice-Chairman, Sir,
our Railways are the second oldest Railways operating in this world. The
Indian Railways will be completing its 150 years very shortly. Our country has
got thousands of square meters area and there are 13.4 million people
travelling every day. Therefore, Sir, we need to invest more money to develop
our railways. The hon. Railway Minister, | must say, Sir, has failed to present a
Budget with vision and leadership to tackle the growing needs of our
population. Sir, there is a saying in Africa that if a person instead of aiming at
skies aims at a bush, he will only be on the ground. What | wanted to see in
this Budget was that the Railway Minister should have taken all the care to see
hew the future growing needs of a great developing country like India could be
met through the railway facilities. Now, it is here, | feel, the hon. Railway
Minister has miserably failed. Sir,
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actually, he has presented a political Budget, keeping his eyes on. the coming
General Elections. But, | do not think that it is going to pay any dividends. He
has failed to introduce, again, the measures, which are required to be made, to
take care of the efficiency in the railway operations. Sir, he has also failed to
introduce measures by which the resources are going to be generated. As you
are aware, at present, he is entirely depending on the public borrowings. This
cannot continue for a long time. He has to find out ways and means.
Particularly, he should also think about how, in an innovative manner, he will
be able to generate the resources. In this context, | would like to make a few
suggestions. He should think how he would be able to maximise the present
revenue through advertisements. He should also look at how he would be able
to introduce new ways of waste management as well as introduce efficiency in
the operations, particularly managing staff. Sir, our country's economy mainly
depends on agriculture. | expected that our hon. Railway Minister would pay
more attention on how the rural economy could be generated and regenerated
so that more employment would be provided. But, unfortunately, Sir, the hon.
Minister, | should say, has failed to pay proper attention to it. Sir, India, as you
know, is emerging as one of the major producing countries in the field of fruits,
vegetables as well as flowers. This needs more refrigerated wagons and more
refrigerated goods trains. In the present Budget, the hon. Railway Minister has
only mentioned that he is taking steps to introduce ten wagons for the whole
country! It is just a drop in the ocean. Therefore, | would urge upon the hon.
Minister that he must give the highest priority to introducing refrigerated
wagons so that the farmers - whatever they grow - would be able to take their
products to the market centres as fresh as possible. This also requires the
Railways to have cold storage facilities at all the major railway stations. When
the farmer brings his product to station and if there is no cold storage facilities
at station, he would not be able to get the maximum advantage. The Railways
has announced a number of schemes. But, | would like to see how those
schemes are going to be implemented with speed and efficiency. If there is a
delay, as far as implementation is concerned, then, | am afraid, the Railway
Minister has to go in for more borrowings from the public. He will have to face
the inflation as well as rise in prices.

| would, now, like to make a few comments as tar as Karnataka State
is concerned, which | represent. Sir, the intersts of Karnataka have been
continuously neglected. It is not receiving the needed attention and
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support from the Ministry. Even this year's Budget reflects the same trend,
with the result, that Karnataka's interests are greatly hit.

Sir, through you, | would like to draw the attention of the House to the
fact that the size of Karnataka is almost the same as that of Gujarat. But,
Gujarat has got 5,000 kms. of railway lines. My good friend, Mr. Vasan, was
just now drawing the attention of the House to some of the problems being
faced by the State of Tamil Nadu. So far as its area is concerned, the State of
Tamil Nadu is just 2/3 of Karnataka. But it has got 3,000 kms. of railway line.
For the last 155 years, Karnataka has received very less attention. | am saying
'155 years' because Karnataka was earlier known as the State of Mysore,
which was one of the earliest States where railways were introduced in the
year 1864. But, it has not received much attention since then. The present
NDA Government provided only Rs. 90 crores in the year 2001 to Karnataka.
During 2001-2002, Rs. 183 crores were provided. Last year, the present hon.
Minister for Railways, Shri Nitish Kumar, had provided Rs. 253 crores. But,
unfortunately, in the present Budget, he has provided only Rs. 325 crores.
That means, he has provided only Rs. 72 crores more. But the fact is that this
will also get offset because of inflation and increasing rates of commodities. It
was the Karnataka State which had come forward to declare that it was
prepared to extend its cooperation and help" to the Central Government, if
there were any financial constraints. Accordingly, the Government of
Karnataka and the Government of India, particularly, the Railway Ministry
signed an agreement to provide the needed support for the completion of the
major railway line works. But, | am very sorry to say that two years have
passed, but nothing has been done. Karnataka had said that in order to
complete the pending works, it needed Rs. 2,518 crores. But the hon. Minister
has provided only Rs. 250 crores, that is, only 10 per cent of the money that is
required by the State for its railway development. To complete the railway line
work, which is in progress in the State, the State of Karnataka urgently
requires Rs. 1,616 crores. But the present Government has provided only Rs.
83 crores. So, we can very well imagine how the interests of Karnataka are
being constantly neglected. (Time-bell) Sir, | do not want to go into the details
of the works which have already been included in the Budget, and how much
money has been provided for that. | would only like to say that the hon.
Minister has upheld the same approach as when a child cries, you put lollypop
in his mouth. The Railway Minister has done exactly the same, so far as
Karnataka is concerned. Sir, lastly, for the progressive
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development of any department or any sector, research is the mos{ important
thing. | don't see any amount being provided under this Budget as far as
research is concerned. Therefore, | would urge upon the Government, and,
particularly, the hon. Minister of Railways to allocate a certain percentage of
money for research, so that it would be able to contribute a great deal for the
development of railways. Thank you very much, Sir.

THE VICE CHAIRMAN (SHRI P. PRABHAKAR REDDY) : Shri Manoj
Bhattarcharya, you have got eight minutes.

SHRI MANOJ BHATTACHARYA (West Bengal): Sir, it is quite
gratifying for me that the hon. Cabinet Minister for Railways, Shri Nitish Kumar,
is, at least, available in this House at this hour. Even though we were expecting
him to be present here right from the beginning, but whatever the reasons
might be, he was not available.

However, Sir, while speaking on the Railway Budget, my heart goes
out to all the employees of the Railways. We have already celebrated the 150"
year of Indian Railways. At the same time, my heart goes out to the poor
victims, who have been killed or who have died because of the utter negligence
of the Railways. It might be a human or a technical error, but, after all, it is the
negligence of the Railways. And the Railway Minister must own the
responsiblity for such accidents.

Sir, | need not reiterate the points already mentioned here. My other
friends and hon'ble colleagues have already mentioned that this Budget is
more of a political nature, eyeing the future General Elections, and that it is a
populous Budget. | must say that it is a directionless Budget. It lacks
imagination or vision. It might lack the vision, but, | must say that this Railway
Budget is also in tune with the economic philosophy of the present
Government. ...(Interruptions)... Sir, however, directionless the Budget might
be, but | must say, the direction is there. The direction is in tune with the
economic philosophy of the present Government, that is, to pamper the
upwardly mobile middle class. That is why, Sir, although | am extremely
grateful to the hon. Minister that he has not effected any increase in the
passenger fares. But he has decreased the fares for such persons who are
necessarily upwardly mobile people, who travel by the Rajdhani Express, or, by
the Shatabdi Express, very frequently. And for them during the off
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season period, price of the ticket is being decreased by ten per cent. The
experiment will be undertaken only for the passengers travelling in the A.C.
First Class and A.C. Il tier. It is not there even for the passengers of A.C. Il
tier, by which the ordinary persons travel. The ordinary people are.
sometimes, forced to travel by this, but no concession has been extended or
suggested by the hon. Railway Minister. So, Sir, | will say that this Budget is
also trying to pamper the upwardly mobile middle class people, who are very
few in this country. They don't constitute more than 10 to 12 crore population
of this country. This Railway Budget does not cover, or, does not intend to
cover the vast majority of the population, that is, 80 or 85 crores of the people
of this country.

And, Sir, | also say that even here, there is an element of deception
in this. That is, the catering service has been privatised. Over a period of time,
the privatisation has continued in the catering service. And whoever has
owned the catering services, for their benefit, this has become optional. That is,
anybody who wants to spend more, they can spend more. So, it is for the
benefit of the private operators. And, in future, the Railways will also absolve
its responsibility from increasing the fares. For the rise in the rates of catering
services, there will be no effect on the railway fares. That way, the Railways
will be managing it better. It is a very cleverly done mechanism that has been
evolved by the present Railway Ministry.

Sir, | would like to make some comments. But, the time at my
disposal is too short, so, | would like to make some focussed comments,
particularly, in regard to road safety works. In the Explanatory Memorandum of
the Railway Budget 2003-04, Part |, page 31, a mention has been made about
the Road Safety Works - Road over/under bridges. There is a mention about
Lake, Gardens - Road over bridge in lieu of level crossing No. 3. The provision
for 2003-04 is Rs. 2 crores, and the balance to complete is Rs. 2 crores. So, .|
would like to know whether this project would be completed by this time or not.
| would also like to know whether the project would be completed by this year
or not. The latest anticipated cost was; it surprises me a little to say that the
latest anticipated cost was Rs. 5.73 crores. And the approximate expenditure
at the end of 2002-03 was Rs. 1.73 crores. | do not know how the balance will
be managed. And, same is true about Bondel Gate. There is Ballygunj road
over bridge. Its anticipated cost is Rs.5.37 crores. An allocation of Rs.1.50
crores has
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been made for the year 2003-2004, and the balance amount to complete the
work will be Rs.1.00 crore. This also surprises me. Similarly, Sonarpur-2 lane
road over bridge in lieu of level crossing No. 13/ST, Dum Dum -Barasat Road
Overbridge in lieu of level crossing No. 12/T, Madhyamgram -2 lane road over
bridge in lieu of level crossing No. 9/T in North, Liluah Road overbridge in lieu
of level crossing No. 1-1/A, and Bardhamam - Kalna Road overbridge in lieu of
crossing No. 50 - in regard to all these works, and, particularly, the works in the
metropolitan cities, - Calcutta and surrounding - particularly, Ballygunj, and
Lake Gardens, we are observing a peculiar procastination, over a long period
of time. This is causing serious problems for the traffic and for the common
people in Calcutta - Kolkata, nowadays. | would like to ask the hon. Railway
Minister as to when these works are going to be completed, because, already,
so much time has been taken.

Sir, now, | would like to move to Demands for Grants for expenditure
of the Central Government on Railways, Part-l. What has been proposed for
Chitpur Additional Terminal? Even though, | thought that the Padmapukur
Shalimar Terminal would be proposed, but, incidentally, it has not been
proposed. And, some confusion has been created in the Press, as if the
Ministry of Railway wrote to the West Bengal Government but the State
Government of West Bengal did not act accordingly, or did not act in time. That
is why the Ministry of Railways could not make a provision for this terminal. It is
not a fact. Of course, that has been contradicted by the hon. Railway Minister. |
am thankful to him that he has clarified that no comments were made by the
Ministry of Railways, and this did not concern the Budget. However, my
question is, as regards Chitpur Additional Terminal, the anticipated cost is
shown as Rs.78 crores, but, for the year 2003-2004, a provision of Rs.80 lakhs
only has been made. Sir, it is less than even one per cent of the total cost. That
is why | say that, again, it will remain only as a project. Once again, the story of
shilanyas will come. So many stone-laying ceremonies take place for the
projects in Railways, but most of the projects are, ultimately, abandoned. They
are not completed. As regards Chitpur, | would urge upon the hon. Minister to
think over it. It has to be completed, as soon as possible. | would also like to
mention about Padmapukur Shalimar Terminal, because, some peculiar
problem is there. Anybody who is travelling towards Kolkata -hon. Minister is
almost a Kolkatah - he also says Kolkata is my own city, and he is right in
saying so, - suffers a lot. Because, near Howrah station,
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particularly, \he South Eastern Railway trains are inordinately delayed.
Sometimes, the people have to wait for one-and-a-half to two hours, at the
distant signals and due to the space problem on the platforms, trains cannot
come nearer to the platforms. At one point of time, some 5-6 years back, we
thought that once the South-Eastern Railway platform is separated from the
Eastern Railway, the problem will be corrected. But, even now, there is no
respite from the problem. Sometimes, important trains have to wait for nothing
less than one hour to get space on the platform. It is a very peculiar problem
that is persisting. | have also mentioned about this at various fora, but no
solution has been found. Everybody says that it is only the Central
Government or the Ministry of Railways, or the Railway Minister who can take
the initiative and resolve the matter, in consultation with the State Government.
If at all some land acquisition has to be made, it can be done by the Ministry of
Railways, while moving in that direction. Therefore, | take this opportunity of
my participating in the Railway Budget discussion to request the hon. Minister
to kindly take some initiative. It is a perennial problem. It is causing serious
hassles for the people who travel to Kolkata, and partiuclarly, to Howrah
station. Sir, | got a little confused when | saw that only Rs.78 crores ha? been
allocated for Chitpur Additional Terminal, and, for Anand Vihar, in Delhi, whose
anticipated cost is Rs. 83 crores, only Rs. 10 lakhs has been allocated in the
year 2003-2004. | do not know what the meaning of this is. | would also like to
seek one clarification from the hon. Minister. Has this Project - | mean, Anand
Vihar Project - been cleared by the Extended Board of Railways. It has to be
intimated to us.

Now | come to the Disaster Management. It is a very serious issue.
This is a very serious issue. In Rafiganj, when the unfortunate accident took
place - we had enough of discussion; | do not like to repeat all those things
here — the people who were responsible for disaster management could not
reach the site of accident in time. Yes; there were some natural calamities
also, it was raining and all those things were there, but the fact is that those
people could not reach there on time. And, they also lacked training, proper
training. Sir, | was surprised that in Bihar only, for the Disaster Management
Institute Zonal Training Camp, in this Budget, the Railways have allocated only
Rs. 20.70 lakhs and a provision of only Rs. 1 lakh is made for this year. Sir,
what is the meaning of this? The Disaster Management Team has to be
trained properly in the Railways, and all attention should be given to it so that
these sorts of accidents do not recur. Well, we cannot say that absolute
accident-free movement of
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Railways will be possible. | do not know whether the hon. Railway Minister is
capable to say that there will be no accidents. Perhaps, he cannot say so
looking at the vastness of the railways, looking at the age of the railways,
looking at the age of the tracks, looking at the age of the bridges, and looking
at all the problems that are there. | do not like to go into all these things. But,
at least, the Disaster Management should be looked into with all sense of
priority. But, on the contrary, for the Disaster Management Institute Zonal
Training Camp, the allocation is only Rs. 20.70 lakhs and the provision for this
year is only Rs. 1 lakh. Sir, this must be clarified.

| would also like to say a very important thing. ...(Time-bell)... Sir, |
am just concluding. | am only giving a suggestion. Sir, the Railway Minister
must be knowing that once on Azimganj-Nasipur line a small Railway bridge is
constructed on a very calm and quiet river, the Ganges - it is a very small
stretch - all North Bengal passengers can come to the Northern states, as a
result of which, the Railways will be saving time and the passengers will be
saving money and time. The passengers need not come down to Kolkata to
spend overnight. They can straightway come to Delhi, once this is joined. So, |
request that Azimganj-Nasipur bridge should be constructed at the earliest.

Sir, | understand that even though | am exceeding my time, | would
like to make another suggestion. So, | will try to make it fast. Sir, it is an
important thing. | was a little surprised on this, and, therefore, | want to seek
the clarification from the hon. Railway Minister. Sir, the Ranaghat-Bongaon
and Barasat-Hasnabad are being considered as part of the metropolitan
transport projects. | know the hon. Railway Minister is aware of this. That is
why | am putting this question to him. Shri Bandaru Dattatraya may not be
aware of this. Sir, BudgeBudge-Akra is almost in the metropolitan city.
BudgeBudge-Akra is not included in the metropolitan transport projects. Sir,
BudgeBudge-Akra and the New Alipur-Akra areas are almost within the city
limits. But. these are not being included in the metropolitan transport projects,
whereas the distant places like Ranaghat-Bongaon or Barasat-Hasnabad
which are almost 60-80 kilometres of Kolkata, are being considered as
metropolitan projects.

Sir, after seeking all these clarifications, | would conclude. Finally, |
would say that the Railways should be more careful about the passenger
safety and about the track renewals even though this time also more new
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trains have also been introduced in some parts of the country, not in West
Bengal, in particular. ...(Interruptbns)...

Sir, | would conclude by saying that the Railways should take utmost
care of the track maintenance. | do not know whether the rampant and
indiscriminate privatisation has taken place in so far as track inspection is
concerned. If it is so, you must take care, Sir. Otherwise, we will be more
prone to disastrous situations. With these words, | conclude. Thank you.

SHRI RAVULA CHANDRA SEKAR REDDY (Andhra Pradesh) : Sir, |
welcome the concessions extended to the patients, journalists and senior
citizens, more particularly, the lowering of age limit for the senior citizens from
65 to 60 years. | also welcome the introduction of 50 new trains in the various
parts of our country. Sir, | would like to draw the attention of the hon. Ministers
towards the safety and security of the passengers and the Railway properties
all over the country. Sir, we were expecting more.trains and new lines in
Andhra Pradesh, but we are disappointed. | would like to request the hon.
Minister to pay more attention towards the proposals of Andhra Pradesh. Sir, |
would like to bring some of the proposals to the kind notice of the hon.
Minister. The most important is the Inter-city Express between Hyderabad and
Kurnool. As the hon. Minister is aware, the traffic on this line is very high and it
connects two regions in the State -Telangana and Rayalaseema regions -
which are the most backward regions in the State. | request the hon. Minister
to see that the Inter-city Express is introduced.

Sir, Macherla-Raichur line survey was conducted long back and it
should be taken up immediately. Out of this proposed line, only a small bit of
line from Gadwal-Raichur is taken up and allocations is only meagre -about
Rs.1 crore - for which the hon. Minister has laid the foundation stone with
much fan-fare. If this is the interest shown towards this line, when will it be
completed? The cost escalation will be very high and the project will not be
completed in time.

Sir, Macherla-Gadwal is another important line for which survey was
conducted long back, but it has not been included in this Budget in spite of an
assurance given by the hon. Minister on a number of occasions. This line will
reduce the distance between coastal Andhra districts and Mumbai by nearly
200 Kms. It will also generate employment in backward

267



RAJYA SABHA [04 March, 2003]

districts like Nalgonda and Mahaboobnagar of Andhra Pradesh. It can stop the
migration of labour from Mahaboobnagar to other parts of the country, as it will
generate employment for the labour in the district itself.

Another important line for which an amount of Rs.30 crores is
provided is Adilabad-Mudkhed. | request more allocations for this project since
it is also located in the most backward district of Andhra Pradesh, that is,
Adilabad. It will help for the all-round development of the district.

Sir, Kakinada-Pithapuram mainline is also very important freight line.
It connects Kakinada Port. During 2002-2003, about Rs.10 crores were
allocated. But in the present Budget, only a meagre amount has been
allocated. | request the hon. Minister to give more money for this project.

Another important line is Kotipalli-Narasapuram line. This is also
most important line. The total estimated cost of this project is about Rs.400
crores, but only Rs.5 crores have been provided in this Budget.

Sir, | request for the construction of a railway over-bridge near
Appannapally village in Mahaboobnagar. This village is located in between the
NH-7 and district headquarters, where traffic is facing a lot of difficulties during
train timings. It also connects the district headquarters. | request that an urgent
action is required with regard to the construction of railway over-bridge near
Appannapally village.

A new railway gate is required at Nelvidi village near Wanaparthy
road railway station in Mahaboobnagar district, where people are facing a lot
of difficulties in crossing the line, as about four villages are located on the
other side of the track.,

Sir, the most important aspect is that Railways should concentrate on
avoiding accidents. Instead of this, they are busy in creating new divisions and
disturbing the old divisions and thereby creating panicky among the people
and employees. The recent example is bifurcation of Guntakal Division. They
claim that they help in national integration, but the people in Railways are busy
in disconnecting the people.

Sir, the Guntakal Railway Division is the only railway division in the
Rayalaseema region, which was established in the year 1955. It has been
providing employment to thousands of people of Rayalaseema and other
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regions, directly or indirectly. But, it is unfortunate to note that even this only
hope of Rayalaseema people has been reduced by merging Bellary-
Thorangallu-Hospet-Ranjitpura sections with Hubii Railway Division. As a
result of this, the Guntakal Division will incur huge losses to the extent of more
than Rs.400 crores, because the iron ore mines are situated in this section
only. The bifurcation removed the most vital part, that is, heart of the division,
leaving skeleton behind, which will, in course of time, bound to become
financially unviable and a burden.

Sir, the action of Railway authorities generated intense
disappointment among the people of this region, and series of agitations are
taking place in the Anantapur district. The situation may even worsen, if the
decision of bifurcation of this division is not reconsidered.

Generally, the railway divisions are merged for better administrative
facilities, but not on linguistic basis and for political purposes. It is very
unfortunate that this basic principle has been forgotten by the authorities in
merging the above section with the Hubii Division.

Sir, | demand of the hon. Minister to withdraw the proposed merger
of Bellary-Thorangallu-Hospet-Ranjitpura section of Guntakal Division with
Hubii Division. Otherwise, there will be a lot of unrest in that area. Otherwise,
there will be a lot of problems in that area. You are depriving the people of that
area of their legitimate rights in getting employment, and in getting educational
and irrigation facilities. This is the most important division that should not be
disturbed, at any cost. The hon. Chief Minister of Andhra Pradesh has also
written a letter to the Railway Minister, requesting him not to disturb this
division. But, we are surprised to see that a notification has been issued in this
respect. | would once again demand that the notification should be withdrawn,
and the division should be kept intact.

Finally, it is also surprising to note that the National Railway Users
Consultative Committee was constituted long back. But, during the last year,
that is, 2002, or before that also, they never met. Sir, the Railway Users
Consultative Committee is there only on paper. They never meet. They do not
discuss the grievances of the people, and they never attend to the problems of
the people. The Railway Users Consultative Committee is kept only on paper.
| request the hon. Minister, that at least, for the sake of the 'Members, who are
in the Committee, convene a meeting of the Committee so that they feel
happy that, at least, they have attended one meeting during their tenure. With
these words, | thank you.
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SHRI BACHANI LEKHRAJ (Gujarat) : Sir, | am thankful to you for
giving me this opportunity to speak on the Railway Budget. Sir, looking to the
new amenities, facilities, securities, concessions, extensions and other positive
measures, | congratulate the hon. Railway Minister, and compliment him for
his Budget. Sir, | want to draw the attention of the hon. Minister to one
suggestion. He should listen to my suggestion. It is the moral and legal duty of
the Railways to listen to our suggestions. But | see that the hon. Railway
Minister is not hearing me. Sir, through you, | once again request the hon.
Minister to listen to my one suggestion, when | am giving so many
compliments to him, to his Ministry and to his administration. Sir, when gauge
conversion from Ahmedabad to Delhi was decided five years back, at that
time, the Chairman of the Railway Board had promised in the press
conference that whatever railway facilities and amenities we were getting,
would not be reduced; rather, they would be increased. Sir, | draw the attention
of the hon. Minister to one fact. At that time, five daily long route trains
between Ahmedabad and Delhi were running, and immediately after
conversion, three trains were discontinued, which have not been restored as
yet. One was the Delhi Express, which had been running prior to
Independence. Another train was the Swaran Jayanti Janta, that had been
operating for the last thirty years, with all second class coaches. From third
class, earlier it was changed to second class. The third train was also a long
route train, covering a distance of more than 900 kms. It was a fast passenger
train from Ahmedabad to Agra, which was halting at all stations. Sir, there is no
doubt that at that time, the Delhi Mail was there. There was the Ashram
Express. But those three daily trains were halting at 20 to 22 stations, on which
stations, these two trains were not having halts. So, those three trains were
discontinued after conversion of gauge. | would like to know why. they have
not been restored till today. The Members of the Railway Board are sitting in
the officers gallery. They may be hearing my speech. | am simply reminding
them that if these trains are restored, the Railways will earn and the people will
get a facility. We do not want a single rupee from the Budget. But, it is the
demand of the people of that area, and inspite of this | want only one train.
Instead of three trains, which have been discontinued, | want only one train,
that is, the Swaran Jayanti Janta, which may be restored from Ahmedabad to
Delhi. Or, it may be extended from Mumbai to Delhi. That will benefit the
common man, the general public of five-six States. It is the Janata Train; that
means, all the compartments are second class ones.
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5.00 p.m.

Sir, earlier, the Delhi Mail was coming from two sides - half the train
from Hyderabad Sindh in Pakistan, via Rajasthan called Jodhpur Railway, and
the other half, BBCI, from Delhi to Ahmedabad. Both trains were connected at
Marwad Junction and going to Ahmedabad.. | want to draw the attention of the
hon. Minister to the fact that at present, the rakes of the Delhi Mail, which is
running between Ahmedabad and Delhi, remain for 18 hours at old Delhi
Junction. It reaches Delhi at 4.45 A.M. or 5 A.M. from Ahmedabad, and goes
back from Delhi to Ahmedabad at 10.30 P.M. When it remains at Delhi station
for 18 hours, why not extend it to Dehradun? So many people belonging to the
poor and middle classes, as also the upper middle class, go to pilgrim places like
Haridwar and other such places; especially, people from Gujarat, from where the
train originates, travel to places all over the country. So, it is in the interest of the
Railways, as well as the passengers, to extend the services of the Delhi Mail to
places like Haridwar and Dehradun; when it can stay at the Delhi station for 18
hours, why not extend it to these places as well? This will earn revenues for the
Railways, as well as, facilitate the passengers.

Sir, my third submission is that there were two trains running between
Ahmedabad and Bhuj. Due to conversion, these were discontinued. | have no
objection to that. But, at least, one train may be started to connect Ahmedabad
upto Palanpur Junction or Ahmedabad and Abu Road. After around 2.30 P.M.,
there is no train from Ahmedabad to Palanpur Junction Abu Road, which may
have more halts at stations, where the Delhi Mail and the Ashram Express and
other new weekly train having no halts. If that is done, it will benefit the
passengers, as well as the Railways. What is the objection? You have
discontinued two trains; instead of that, you may continue one more train, demo-
train, between Abu Road and Ahmedabad after 2.30 p.m. from Ahmedabad. As |
said, these long-distance trains were running through four States - Guijarat,
Rajasthan, Haryana and Delhi, as well t as other local areas of Uttar Pradesh. A
reply was given to me by the Railway Minister that due to conversion, more
seating arrangements have been'made for the passengers. That is true. But, |
have represented for the stations where halts were there prior to conversion of
those stations on which the three discontinued trains having halts, which are not
getting any benefit. Other trains are not halting at any of those stations. Please,
reconsider my question. The reply, which you have given, does not pertain
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to my representation. My representation was that out of those three trains,
which are discontinued, at least, one may be restored, which may have more
halts than they had earlier (Time bell).

Sir, for the salt manufacturers and labourers, so many
representations are made. My dear friend, Shri Jayantilal Barot, has come out
with many proposals and suggestions to the hon. Minister. | am sure, they will
be considered. But one thing that | may point out is that the persons and
labourers who are on the north side of the small Rann of Kutch, are not getting
the rakes for months for transporting salt. Recently, during the last month, |
met the Minister of State for Railways; Member (Traffic), Railway Board, was
called and it was assured that within a few days, the requested rakes would be
given. Sir, on the South-West side of the small Rann (Desert) of Kutch, they
are getting the rakes within a week, but on the north-west side, but they are
not being given the rakes. The railway division is the same, i.e., the Ajmer
division. This may kindly be looked into.

Sir, so far as railway freight is concerned, last year, it has increased
up to 135 per cent. It may be on the salts, it may be on the salt sent for
commercial purposes. But what about the purpose for which Mahatma Gandhi
fought? Salt is a mark of our Independence. (Time bell) What will happen to
the poor people? So, the freight charges for common people use in the country
may be reduced.

THE VICE-CHAIRMAN (SHRI P. PRABHAKAR REDDY) : Further
discussion on Railway Budget will continue tomorrow.

MESSAGE FROM THE LOK SABHA
THE CUSTOMS TARIFF (AMENDMENT) BILL, 2003-04

SECRETARY-GENERAL : Sir, | have to report to the House the
following message received from the Lok Sabha, signed by the Secretary-
General of the Lok Sabha:

"In accordance with the provisions of rule 96 of the Rules of
Procedure and Conduct of Business in Lok Sabha, | am directed to
enclose the Customs Tariff (Amendment) Bill, 2003, as passed by
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